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Shrimati Yashoda Reddy: I would
like to know from the hon. Minister
of Education whether, apart from giv-
ing education to the blind people, any
special instructions are given to
schools to supply children, specially
those who are semiblind, or who
because of malnutrition, are going
blind, with the particular vitemins so
that their eyes are not affected at a
young age.

Shri Humayun Kabir: Again, this
does not strictly arise out of this
question,

Shrimati Yashoda Reddy: I know,

Shri Humayun Kabir: But we are
trying to see that in ordinary schools
some teachers are specially trained to
deal with the blind. The definition of
the blind includes those who do not
see completely.

Searches of Film Studios

Shri Hari Vishnu Kamath
( Shri Kachhavaiya:
Shri Bade:
Shri Buta Singh:
Dr. L. M, Singhvi:
Shri Prakash Vir Shastri:
Shri Harish Chandra Mathur;
Shri A, N. Vidyalankar:
Shri Ram Ratan Gupla:
Shri D. D. Mantri

Will the Minister of Home Affairs
be pleased to refer to the reply given

“70.
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Bombay and state;

(a) whether the investigation has
been concluded; and

(b) if so, the result thereof?

The Minister of State in the Minis-
try of Home Affairs (Shri Hajar-
uavis): (a) Investigation into the case
(s continuing,

(b) Does not arise,

Shri Hari Vishnu Kamath: By whom
is the investigation being conducted,
by the ordinary Police or the SPE or
is the CBI also being called in?

Shri Hajarnavis: The investigation
is being carried on by the Bombay
Police organisation at the instance of
the Calcutta Police. It is not being
handled either by the SPE or by
the Intelligence Bureau,

Shri Hari Vishnu Kamath: Is there
any truth in reports circulating in
the capital to the effect that some
top-ranking Ministers and one or two
ex-Ministers are taking an unhealthy
interest in the affair, are trying to
interfere with the course of investi-
gation and to hush up the matter be-
cause of services rendered by some of
the persons involved, to the Govern-
ment?

Mr. Speaker: The
not come in.

“because” does

Shri Hari Vishnu Kamath: All right.

The Minister of Home Affairs (Shri
Nanda): There is absolutely no basis,
no foundation for the imaginative
rumours which the hon. Member has
heard.

Shri Hari Vishnu Kamath: It is
there but he would not admit it.
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Dr, L. M, Singhvi;: We would like
to know whether this particular case
had any connection or link with the
subsequent discovery of espionage ac-

tivity by Pakistani officials in this
country?

Mr, Speaker: It is still under in-
vestigation; so, how can that be
answered? Shri Shastri,

Dr. L. M, Singhvi: I will ask the
question in another form then. Were

any of the people accused in this case
linked with those who have been
found to be guilty or who are accused
or suspected in subsequent espoinage
case?

Shri Nanda 1 do not propose to give

any information on this matter. The
matter is under investigation,
Mr, Speaker: He can only state

whether those that are accused in this
case are also accused in some other
case of espionage,

Shri Nanda: Not as far as I have
seen so far; but I do not want to be
categorical,

Shri Ranga: At what stage or at
what level is this investigation going
on? Have facts connected with this
investigation been brought to the
notice of the Home Ministry at all; if
so, at what level?

Shri Nanda: From time to time we
receive reports. We have received
reports earlier and on the basis of
those reports 1 gave the information
to the hon. House earlier. We en-
quired very recently from the Maha-
rashtra Government as to the latest
position and the answer which came
just two or three days ago was that
they will not be able to say anything
more definite at this stage. The in-
vestigations are proceeding.
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Shri Ranga: At what level? At
the Government of India’s?

Mr. Speaker: That has been ziven.
The Police there is doing it,

Shri Ranga: Only the Maharashtra
Government's,

Mr. Speaker: That information has

been given.

Shri Tyagi: Some efforts were made
by some of the accused to bring pres-
sure upon the Home Minister to with-
draw the case. I wonder if the
Home Ministry has received any such
representation from them and, if so,
what is the result?

Shri Hari Vishnu Kamath: He is
reinforcing my question.

Shri Nanda: I am not aware of any
such effort being made that there
should be any withdrawal of any case.

Mr. Speaker: He should be aware
if some pressure is brought upon him.

Shri Nanda: There is no such

pressure.

Shri U, M, Trivedi: Has the Gov-
ernment been able to find out if there
was any connection between these
film stars and the then Defence
Minister on the one hand and the
leakage of information about our
logistics to China through Pakistan
with which these film stars were....

Mr, Speaker; This is not allowed.

Shri Hem Barua: May I know from
the Home Minister if he is aware of
the fact that as soon as the Calcutta
Police was down in Bombay, the ex-
Defence Minister ran from Delhi
down to Bombay in connection with
this matter and came back and tabled
a motion here and before it was ad-
mitted by you....

Mr. Speaker: No, no.
Shri Hem Barua: This is a fact, Sir.

Shri Hari Vishnu Kamath: Is the
Home Minister aware of the fact?

KARTIKA 29, 1885 (SAKA)

Written Answers 580

Mr. Speaker: According to ihe in-
formation with the Minister, are these
facts which he has stated correct?

Shri Nanda: Which facts? What is
being asked? The question whether
any ex-Minister asked me to do any-
thing in favour of anybody is wrong.

Shri Hem Barua: That is not the
question. I just wanted to know
whether he is aware of the fact....

Shri Nanda: What fact?

Shri Hem Barua; The fact is this:
whether he is aware that as soon as
the Calcutta Police was down in
Bombay in connection with this case,
the ex-Defence Minister ran from
Delhi down to Bombay and came
back and tabled a motion here and
before it was admitted by you, Sir, the

things came out in Blitz and there
was some discussion about it,
Shri Nanda: This is unconnected.

He refers to the answer which I gave
to Mr. Kamath. That answer stands.
I do not keep any watch on the
movements of all the ex-Ministers.

Mr. Speaker: Question Hour is over.

WRITTEN ANSWERS TO
QUESTIONS

Coal Prices

Shri P. C, Borooah:
Shri S, C. Samanta:
a1 J Shri Subodh Hansda:
% Shri M, L. Dwivedi:
Shri Raghunath Singh:
Shri P. R. Chakraverti:

Will the Minister of Mines and Fuel
be pleased to refer to the reply given
to Unstarred Question No. 145 on the
14th August, 1963 and state:

(a) whether a decision has since
been taken on the proposal to increase
prices of coal;

(b) if so, the nature of the decision;
and

(c) the reasons for increasing coal
prices?

The Minister of Mines and Fuel
(Shri Alagesan): (a) No, Sir,

(b) and (¢), Do not arise.





